~ BEFORE THE AJUDICATING AUTHORITY
- (NATIONAL COMPANY LAW TRIBUNAL)
o - AHMEDABAD BENCH

AHMEDABAD
C.P. (1.B) No. 112/9/NCLT/AHM/2017

Coram: ~ Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
o - . o MEMBER JUDICIAL

- Name of the Company: - Coburg Print & Pack
N ' Vs '
- Today’s Writing Instruments Ltd.

Section of the Companies Act: section 9 of the Insolvency and Bankruptey

Code

3.NO. NAME (CAPITAL LETTERS)  DESIGNATION __REPRESENTATION  SIGNATURE

1. NATAANA  SUTARIA DV | PFEUTIONRR  (Mbaadwa

2. Dborsjan Rososn Pec REcpondrns™

Learned PCS Mr. Devarajan Raman filed Memorandum of Appearance for
Respondent. - '

Written submissions filed by Respondent.

List the matter on 11.09.2017 : ' - ' -
' - ' ' e (= \\F
' ' BIKKI RAVEENDRA BABU

. - _ MEMBER JUDICIAL
Dated this the 6th day of September, 2017.




